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Government of Jammu and Kashmir
Department of Law, Justice and Parliamentary Affairs
Civil Secretariat
Srinagar/Jammu
EX
Subject:-Litigation Reforms and ‘effective monitoring of Litigation in Union territory of
Jammu and Kashmir-Appointment of Officer In charge(OIC) Litigation.

GOVERNMENT" ORDER NO:- 17026-JK (LD ) of 2023
DATED:- 14 - 12 - 2023

Sanction is hereby accorded to the appointment of Officer’s of Revenue .
Department, as mentioned in annexure to this Government Order as Officer In
charge (OIC) Litigation for the cases including Contempt Petition, if any, pending
before Hon’ble High Court of Jammu and Kashmir/Central Administrative
Tribunal or any other forum.

The terms and conditions of appointment of the OIC shall be governed by
the provisions of Government Order No.1673-JK(LD) of 2021 dated 24.03.2021.

By order of Government of Jammu and Kashmir.

Sd/-
(Achal Sethi)
i Secretary to Government
No:-LAW-0IC/32/2023 Dated:- 14- 12 - 2023

Copy to the:-
Learned Advocate General, J&K

I

2. Principal Secretary to Hon’ble Lieutenant Governor, Raj Bhawan.

3. Joint Secretary(J&K), Ministry of Home Affairs, Government of India

4.- Registrar General, High Court of J&X and Ladakh, Jammu/Srinagar.

5. Principal Secretary to Hon’ble Chief Justice, High Court of J&K and Ladakh:

6. Administrative Secretary to Government, Revenue Department.

7. Director Litigation , Srinagar/ Jammu. '

8. Law Officer concerned

9. Officer In Charge Litigation(OIC).

10. Private Secretary to Chief Secretary for information of Chief Secretary. 7?7
11. Private Secretary to Secretary Law. » «
12. Incharge Website. , , : \7
13. Government Order file. . Q\XZ_’

14. Concerned file. . 7

(Reyaz Ali Bhat)
Assistant Legal Remembrancer
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Annexure to the Government Order No. 17026-JK(LD) of 2023 dated 14.12.2023

S No. Type NO. YEAR PETITIONER RESPONDENT oIC
Umar Gulzar
: Pervaiz Ahmad UT of J&K and (Tehsildar
! WPC 2562 2011 Bhat- Ors. Anantnag)
7889317381
) . SAYEED '
I . FAKHRUDDIN
2 WPC 2507 . | 021 | Rivra S Kethjuj UTofj&Kand g o)
¢ ) ANANTNAG
7889591240
. Umar Gulzar -
3 WPC 1006 2023 | Ghulam Nabi Dar | UT ofJ&Kand (Tehsildar
Ors. Anantnag)
7889317381
: Umar Gulzar
Inhabitants of .
4 WwPC 455 2022 MirMohalla | UT ofJ&Kand (Tehsildar
Sadoora Ors: Anantnag)
7889317381
) ) : . SHOIB NOOR
< Mukhtar Ahmad UT of J&K and (ACR)
2
> LPA 196 2023 Dar and ors Ors. ANANTNAG
9797743347
_ Umar Gulzar
6 WPC 678 2023, Salfiya Stone UT of J(?LK and (Tehsildar
Crusher Ors. Anantnag)
7889317381
GULZAR
Mohammad AHMAD BHAT
7 WPC 1648 2021 Afzal Darand | S®©0F &k and (ADC)
Anr ANANTNAG
8082826695
. . o Ghulam Rasool
8 OWP 475 2015 - ishfaq ahmad | State of JLKand | gt (Tensitdar
: & : Bijbehara)
} ! Ghulam Rasool
9 WPC 2164 2022 Shakeel Ahmad | - UTof J&K and | gy pengiigar
: Shah Ors. "
Bijbehara)
- Ghulam Rasool
10 WPC 2497 2023 Mohammad UTof1&Kand | gyt (Tehsildar -
~ Ayoub Bhat Ors. .
Bijbehara)
Mr. Khald zaffar
1 e 279 2023 Gulam Qadir . | UT, Of &K and | (Tehsildar Dooru)
Lone - oIS - cell No.
9018192480
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12

1896

2022

Mohd Hussain
- and others

UT of J&K and
Ors.

Pervez Rahim
"( Sub Divisional
Magistrate)
Dooru
9622674175

13

1722

2022

Khalida bibi

sajda begum

SAYEED
FAKHRUDDIN
HAMID (DM)
ANANTNAG
7889591240

14

LPA

171

2023

Bashir Ahmad
Rather

State & others

SAYEED
FAKHRUDDIN
HAMID (DM)

- ANANTNAG

7889591240 .

15

1337

2022

Rasool Ganai

UT of J&K and

Ors.

 SAYEED
FAKHRUDDIN
HAMID (DM)
ANANTNAG
7889591240

16

CCPS

320

2023

Abdul Gani Wani

PIYUSH SINGLA
AND ORS.

SHOIB NOOR
(ACR)
ANANTNAG
9797743347

17

CCPS

291

2021

Junaid Bashir
Lone

Mr Pundurang K.
pole

GULZAR
AHMAD BHAT
" (ADC)
ANANTNAG
8082826695 -

18

2464

2023

Bashir Ahmad
Dar

UT of J&K and
Ors,

GULZAR
AHMAD BHAT
(ADC)
ANANTNAG
8082826695

19

1372

2023

Abdul Rashid
Ganie and Ors

State of J&Iand
Ors

Khurshid Ahmad
Tantray
(Tehsildar
Qazigund)
7006367082

20-

2946

2022

Ghulam Hassan
Bhat

UT of J&K and
Ors.

Pervez Rahim
( Sub Divisional
Magistrate)
Dooru
9622674175

21

CPOWP

333

2018

Pushkar Néth
Raina and ors

Mohd Younis
Malik and Anr.

| Khurshid Ahmad | -

Tantray
(Tehsildar
Qazigund)
7006367082

Tt
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1546

2022

Green Hill Public.

- School

UT of J&K and
Ors.

Khurshid Ahmad
Tantray
(Tehsildar
Shahabad Bala)
7006367082

23

986

2023

‘Ghulam
Mohammad Bhat

UT of J&K and
Ors.

Khurshid Ahmad
Tantray
(Tehsildar
shahbad bala)

7006367082

24"

1761

2019

Bashir Ahmad
Khandey and Anr

State of J&K and
Ors

MR. Mohammad
Hussain Mir
(Tehsildar Sallar)

~ cell No.
7006714664

25 -

WPC

309

2020

Residents of
village siligam
adhard & ors. -

UT of J&K and
Ors.

SAYEED
FAKHRUDDIN
HAMID (DC)
ANANTNAG
7889591240

26

CCPD

44

2023

Baghir Ahmad
Wani

UT of J&K and
Ors.

MR. Mohammad
Hussain Mir.
(Tehsildar
Pahlagam)

cell No." -
7006714664
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